
Kishore Vemulapalli Hon’ble Member (Judicial),NCLT Mumbai Bench 

 

Date of Birth 14-07-1963, B L From Andhra University, Enrolment in Bar Council of 

Andhra Pradesh in 1989, 1995 to 1999 worked as Asst Govt. pleader in High Court 

of  Andhra Pradesh, practice in High Court  and Debts  Recovery Tribunal for Andhra 

Pradesh, from 2012 worked as Standing council  for Andhra Pradesh Co-op Bank, 

Krishna  DCCB, Prakasam DCCB, State Council for Higher Education for Andhra 

Pradesh, Appointed Presiding officer  D R T in June 2020, Appointed Member Judicial 

NCLT Mumbai in 6th December 2021. 


